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SHRI TAPAN KUMAR SEN {West Bengal): Sir, I associate myselfl with the matter
raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I associate myself with the matter raised by
the hon. Member.

SHRI SATISH CHANDRA MISRA (Uttar Pradesh): Sir, 1 associate myself with
the matter raised by the hon. Member.

SHRI K.C. TYAGI (Bihar): Sir, I associate myself with the matter raised by the
hon. Member.

SHRI DEREK O'BRIEN (West Bengal): Sir, I associate myself with the matter
raised by the hon. Member.

SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): Sir, I associate myself with
the matter raised by the hon. Member.

MR. DEPUTY CHAIRMAN: All the names to be added to the list.

Serious problem of flood in eastern Bihar due to

release of water from dam in Nepal
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SHRI ANAND SHARMA (Rajasthan): Sir, [ associate myself with the matter
raised by the hon. Member.

SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): Sir, T also associate myself
with the matter raised by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, T also associate myself with
the matter raised by the hon. Member.
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MR. DEPUTY CHAIRMAN: The names of those who associate will be added.
Now, Shri Anil Desai; not present.



